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(f) 400 Non-formal education 
centres and 200 play centres 
are runntng. 

8. Medical and Health. 

(a) 32 new Allopathic and 87 
Ayurvedic Dispen aries were 
opened. 

(b) 21 new Sub-Centres were 
started and 35 P.H.Cs. were 
upgrad ed to Referal Hospitals. 

(c) 13 M.H.Cs . were sanctioned, 
of which 9 started and 4 are 
under construction, 

9. Rural Water Supply. 
(a) 66 P & T Schemes. completed 

and 2500 Hand Pumps have 
been installed. 

(b) 1520 problematic village 
were provided with drinking 
water facilitie . 

Detection of Foreign Nationals 

8866. SHRI AMAR ROYPRA-
DHAN: Will the Mini c;ter of 
HOME AFFAIRS be pleased to 
state ; 

(a) whether Government have 
formulated any guidelines for the 
dete lion of foreign nalional in the 
c untay ; 

(b) if so, the details thereof ; 
and 

(c) if not the reasons there for? 

THE MINIST R OF STATE IN 
1 H l\HNISl RY OF HOME A F-
AIRS (SHIR NIHAR RANJAN 
LASKAR): (a) to (c). Foreigners 
staying ullautb.o isedly are dealt with 
in accordance with rekvant laws and 
ruleS made thereunder. Instructions 
are also issued from time to time 
for the guidance of executive 
8.11tborities. 
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Reported Torturing of Children in 
Jails 

8868. SHRI D. M. PUTl E 
GOWDA: 

SHRI K. LAKKAPPA : 
DR. A. U. AZMI: 

\Vi1l the Minister of HOME 
AFFAIRS be pleased to state: 

(a) whether Government are 
aware of the report relating to tor-
turing of children in jails; 

(b) if so, full details with instances 
thereof; and 

(c) the steps proposed to be .tak~n 
to bring an end to such torturIng 10 
jai Is ? 




